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Statement 11

Releases niade to States to. clear orevilraft at
the end of fune, 1984
(Ra. in crorei)
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Karnataka . . . 12500
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Agreement with a French Company for
Indigenous Manufacture of Armait
Antiradiation Missiles, etc.

835. SHRI JASWANT SINGH: Will
the Minister of DEFENCE be pleased
to state:

(a) whether any agreement has
been reachea in the negotiations with
Matra, the French Company, for the

indigenous menufacture cf Armat
anti-radiation missiles, the Super-
530-D and Magic-2 air-to-air missile
laser-guided bombs, the Durandal
antiranway =~ weapons, retarded  bombs

and ih3 F-4 rocket pod; and

(b) if so whether there is any
proposal  under  Government's  consi-
deration to acquire the above men-
tioned armaments alone with Mirags-
2000?

THE MINISTER OF DEFENCE

(SHRI R. VENKATARAMAN) : (a)
No, Sir.
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(b) Negotiations for
of limited quanties .
cluding some 1
above, are und

procui'tment
weapons in-
-e mentioned

Completion of Fight Combat Air-craft
Project

839. SHRI JASWANT SINGH; WiH
the Minister of DEFENCE: be pleased
to state;

(a) whelher any decision has been

taken about Light Combat Aircraft:
and

(b) if so, what is the time schedule
fixed fc'i' the completion of this Pro-
ject?

THE MINISTER OF DEFEN
(SHRI R. VENKATARAMAN): (a)
Yes. Sir. A decision h3S been taker, to
design and develop a Light Combat
Aircraft in the country.

(bj The time schedules for the
various phases of the project is being
planned so as to be able to meet the
requirement of the Air Force i'' GM
1990s.

Study to determine the Input-Ou*I>ot
ratio between imPort of Raw Ma>r>al
and Export of Finished Products

837. SHRI JASWANT SINGH: WiH
the Minister of COMMERCE be
pleased to state:

(a) whether his Ministry has con-
ducted a study to determine the
input-output ratio between import !
raw material and export' of finished
products; and

(b) if so, what are the various
items in finished products covered by
this study?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE AND EN
THE DEPARTMENT OF ' SUPPLY
(SHR NIHAR RANJAN LASKAR):
(@) and (b) on the basis of the
suggestions received from  various
quaters at the time of the annual
review in connection with the formu-
lation of the Import and Export
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Policy, as weil as during the currency
of the Policy period, studies are made
to determine the input-output ration,
between import of raw materials rnd
components and export of finished
products. Presently such norm? have
been laid down for 79 items as con-
tained in Annexure V to appendix 19
of the Import and Export Policy
(Volume I) for 1984-85.
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fence Personnel by various Mills run
by NTC

839. SHRIMATI MONIKA DAS: WiH
the  Minister of COMMERCE be
pleased to state:

(a) whether it is a fact that orders
in respect of supply of cloth for uni-
forms  for Defence  Personnel are
pending with the various mills run
by National Textile Corporation;

(b) whether It is also a fact that the
National Textile Corporation is unable
to meet its commitment for supply of
cloth; and

(c) if so, what are the details in
this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE (SHRI
P. A. SANGMA): (a) to tc). Accor-



